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(b) whether the funds sanctioned 10. 
Punjab under short term credit and underthe 
annual grantlhave been showing downward 
trend over the past few years; 

(c) if so, the reasons for the decrease in 
the allocation; 

(d) whether Government d Punjab has 
requested Union Government to increase 
the allocation to Punjab; and 

(e) if so, the action taken by Govern-
ment thereon? 

THE DEPUTY MINISTER IN THE 
MIN ISTRY OF FINANCE (SHRIANILSHAS-
TAl): (a) to (e). The-commercial banks do not 
give grants or loans to State Governments. 
In view of the special circumstances obtain-
ing in Punjab, it had been decided to give 
certain concessions in the matter of grant of 
bank credit to the borrowers in the State. The 
concession include adhoc increase in credit 
upto 15%, reduction in the margin so that it 
does not exceed 15%, extension in the pe-
riod of release of bills, reschedulement of 
repayment of term loan instalments byex-
tending period upto one year in deserving 
cases and reduction of 50% in service 
charges on demand draft, pay orders, bank-
ers cheques and other remittances. As per 
the latest information available the total in-
crease in limits avaHed by units in Punjab 
during the period from June 1, 1986 to 
December 31, 1989 amounted to Rs. 190.60 
crores. This is in addition to the limits granted 
between 1.6.1985 to 31st May, 1986 to the 
e~ent of As. 115.43 crores. The period of 
concessions granted to borrowers in Punjab 
has been extended upto 31 st March, 1991. 

Setting up of a T.V. Transmission 
Centre In Nowrangpur and llalkarglr. 

In Orissa 

8301. SHRI K. PRADHANI: Will the 
Minister of INFORMA noN AND BROAD-
CASTING be pleased to state: 

(a) whether Orissa Government has 
sent proposals for setting up of T.V. trans· 
m~ion cet*a one at Nowrangpur and 
another .. Malkargire; and 

(b) 110. the tine by which the proposats 
would be implemented? 

THE MWISTEA OF INFORMATION 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA): (a) Yes, Sir. 

(b) Whereas three low power (100 W) 
TVtransmittersone each at Koraput, Jeypore 
and Rayagada and a TV transposer at 
Sunabeda are already functioning in Kora-
put district of Orissa, TV service in the district 
is expected to be strengthened when the 
high power (10KW) TV transmitter under 
implementation at Bhawanipatna is com-
missioned into service. Extension of TV 
service to the remaining uncovered parts of 
Koraput district depends upon the availabil-
ity of adequate resources for this purpose 
under the Eighth Plan. 

Internal Debt 

8302. SHRI ANBARASU ERA: WiH the 
Minister of FINANCE be pleased to state: 

(a) the total amount of internal debt 
owned by Union Government as on 31 st 
March, 1990; and 

(b) the steps proposed to be taken to 
reduce the debt burden? 

THE DEPUTY MINISTER IN THE 
MINISTAYOfANANCE (SHRIANILSHAS-
rnl): (a) The total internal debt and other 
internalliabililies of the Central government 
outstanding at the end of 31 st march, 1990 
is estimated to amount to As. 238096 crores. 

(b) It' is always the endeavour of the 
government to keep the debt liability within 
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prudent limits and within its debt servicing 
capacity. Government is also taking steps to 
increase revenue receipts and curtailing Is 

, total expenditure both on Non-Pian and Plan 
accounts so as to minimise .the need for 
borrowings. 

[T rans/alion ] 

Raising of T.V. Transmission Range of 
Saharsa District, Bihar 

8303. SHRI SURYA NARAYAN 
YADAV: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whe~her the programmes of Door-
darshan Kendra in Saharsa district of Bihar 
cannot be seen In the entire district; 

(b) if so, whether Government propose 
to increase transmission range of this Ken-
dra: 

(c) if so, whether the increased trans-
mission range would cover the entire district; 
and 

(d) if so, the details thereof? 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA): (a) Yes, Sir. The TV transmitter 

at Saharsa being of a radiating powerof 100 
~ operating in UHF Band_ with a normal 
service range of about 15 Kms, is not able to 
cater to the entire district which is of a com-
paratively larger area. 

(b) to (d). There is at present no ap-
proved scheme to augment the power of the 
transmitter at Saharsa. Whereas it is the 
constant endeavour of Doordarshan to 
maximize TV coverage in the country, exten-
sion of TV service to the uncovered parts of 
Saharsa district, as also to other similarly 
placed areas of the country, depends upon 
aVailability of resources for the future plans 
of TV expansion. 

{Eng/ish] 

Enactment of President's Ad 

8304. SHRI M. SELVARASU: Will the 
Minister of LAW AND JUSTICE be pleased 
to state the details of President's Acts en-
acted so far, Statewise and year-wise? 

THE MINISTER OF STEEL AND MINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI): A Statement 
containing details of the President's Acts 
enacted so far, state-wise and year-wise, is 
given below. 

STATEMENT 

SINo. Name of the States Year of Enacttn8nt No of President's Act 

2 3 4 

1. Andhra Pradesh 1954 9 

1955 4 

1973 6 

2. Assam 1980 6 


